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(bl. ,the number of Indianl who dUconti-
nued Indian citizenlhip and rettled in foreign 
cOl1ntriel duriBg ,he IBid period ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANT): (a) A statement i. laid on the 
HOUM:. 

(b) There is no provISIon in the CitIzen-
ship Act, 1955, requiring Indian citizens to 
report to Government on their acquiring foreign 
citizenship. The information is, therrfore, not 
available. 

SltJltmml 

269 foreigllers were granted Indian citizen-
.hip by registration under section 5 (I) (c) and 
naturalisation under section 6 (I) of the Citi-
zenship Act, 1955. by the Central Governm .. nt 
during the prriod from 1st April, 1970 to 31st 
March, 1971. The country-wise break-up of 
thete penons is as follows : 

Country No. under No. <Inder 
Sec. 5 (I) (c) Sec. 6 (I) Total 

Afghanistan 
Austria 
Australia 
Belgium 
Burma 
Ceylon 
China 
France 
Germany (GDR) 
Indonesia 
Iran 
Israel 
N .. pat 
Pakistan 
Portugal 
Singapore 

South Africa 
U.K. 
U. S. A. 
Statele .. 

Total: 

5 
10 

3 

I 
I 
5 
I 
2 

195 
I 
I 
I 
8 

3 

238 

I 
I 

11 
2 

3 

6 

I 
I 
3 

I 
I 

16 
12 
3 
I 
I 
I 
8 
I 
2 

195 
7 

9 
I 
6 

31 269 

2. Besides, according to the information 
available, 2284 persons of Indian origin were 
registered as Indian citizens under section 5 (I) 
(a)/(b)f(d) of the Citizenship Act, 1955 hy the 
Collectors in the Districts and by the ledian 
Missions abroad during the year ended 31.t 
December, 1!I70. 

llnnnII .... ..,. ee.nJ F.e1 a._ell 
I.atkate. DIuuoI.d for ..... Fly bIo .. 

IhdlcU .. Material 

5474. SHRI BHOGENDRA JHA: Will the 
Minister of SCIENCE AND TECHNOLOGY 
be pleased to .tate : 

(a) whether the Central Fuel Research Ins-
titute, Dhanbad has invt'lligated the possibility 
of uling fty ash as building materiala, particu-
larly in the making of bricks, block. and roofing 
tiles; and 

(b) if 50, the results thereof? 

THE MINISTER. OF PLANNING, AND 
MINISTER OF DEPARTMENT OF SCIENCE 
AND TECHNOLOGY (SHRI C. SUBRAMA-
NIAM): (a) and (b). The investigations 10 

far conducted at the Central Fuel Research 
Institute (CFRI), Jealgora On the utilisation of 
fty ash, have resultf'd in the ckvciopmeot of two 
processes of making bricks. The bricks meet the 
required specificationl of the common building 
brickl. They have alao been found to possess 
good dimenlionaI :.tability and low porosity 
and can be used without cement pl .. t .. ring. 

PeilcUal BiUa 01 Kerala Go"el'lllDeilt with 
tIae Ceatre 

5475. SHRI A. K. GOPALAN: Will the 
Mini,ter of HOME AFFAIRS be pleastd to 
state: 

(a) whether the Kt'rala Government had 
sent a Bill mt'ant for controlling the price of 
green husk, to the Government of India, for 
alSf'Rt; 

(b) if so, the main features thereof; 

(c) whether the a .. ent has been granted; 
and 

(d) if not, when it is likely to be granted ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANT): (a) No such Bill ha. br.en 
received. 

(b) to (d). Th .. question. do nol ariac. 




